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Constitution Code | Constitution

0 Proprietorship

1 Partnership

2 HUF

3 Government Co.

4 Public Ltd.Co.

5 Private Ltd.Co.

6 Government Corporation

7 Association

8 Club/Trust/Society

9 Central Government Department

10 State Government Department

11 Central Government Undertaking

12 State Government Undertaking

13 Local Body

14 Association of Persons

15 Others /Guardian of Minor/ Power of Attorney
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